CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH,
JABALPUR

Original Application No. 900 of 2004
Jabalpur, this the 1* day of November, 2004

Hon’ble Shri M.P. Singh, Vice Chairman
Hon’ble Shri Madan Mohan, Judicial Member

Sushma Rajput, aged about 38 yrs.,

W/o. late Shri B.S. Rajput, R/o.

Samiksha Town, Kanchghar, , _
Jabalpur (MP). .... Applicants

(By Advocate — Shri S. Paul)
Versus
1. Union of India,

through it’s Secretary, Ministry of
Defence, New Delhi_.

2. The Director General,
Ordnance Factory Board,
10-A, SK Bose Marg, Kolkata.

3. - The General Manager, Gun Carriage ,
Factory, Jabalpur. : .... Respondents

ORDER(Oral)

By M.P. Singh, Vice Chairman —

Heard the learned counsel for the applicant.

2. By ﬁling this Original Application the applicant has sought
direction to the respondents to give him compassionate appointment. In
this connection the applicant has submitted a representation dated 20™
September, 2004 (Annexure A-5).

3. In the circumstances, we deem it appropriate to direct the

respondents to consider the representation dated 20™ September, 2004
wexure A-5) and take a decision by passing a speaking, reasoned and
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- detailed order within a period of three months from the date of receipt of a

copy of this order. We do so accordingly. The applicant is also directed to
send a copy of this order along with the copy of the petition to the
respondents immediately. ,

4.  Accordingly, the Original Application stands disposed of at the
admission stage itself.

(Madan Mohan) (M.P. Singh)
Judicial Member k Vice Chairman
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